DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 10-05-2022

Sl

no.

Case Number

Advocate for
Petioner/Caveator

Defects as per S.R.

WP(C)/11696/2022

BASANTA
KUMAR BARIK

OTHERS. PAGE 13 NOT LEGIBLE
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
29. NAME OF THE FILING
ADVOCATE NOT IN CAPITAL
LETTERS/ENROLMENT NUMBER
NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

WP(C)/11602/2022

SIDHESWAR
MALLIK

OTHERS. NEAT AND LEGIBLE
COPIES OF PAGE 6 TO 8 TO BE
FILED

OTHERS. PAGE 2 NOT PROPERLY
SIGNED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

28.
PETITIONS/APPEALS/APPLICATION
MARGIN NOT PROPER/LINE
SPACING NOT PROPER

29. NAME OF THE FILING
ADVOCATE NOT IN CAPITAL
LETTERS/ENROLMENT NUMBER
NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE




PETITION/APPEAL/APPLICATION

OTHERS. PAGE 13 & 14 NOT NEAT
OTHERS. REFERENCE
CERTIFICATE FURNISHED BUT
APPEARS TO BE FILED BY O.P 4

3 ||we(cynaeerraoaz || VIVEEANAND 6 RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
20. VERNACULAR CERTIFICATE
NOT FURNISHED.
PRAFULLA  |[6. RECEIPT SHOWING SERV.COPY
4 || WP(C)111320/2022 KUMAR TO AGICG/IT/CT/ETC.NOT FILED.
MOHAPATRA
6. RECEIPT SHOWING SERV.COPY
5 || WP(C)/11273/2022 KUNSAVbKIL,ilMAR TO AG/CG/IT/CT/ETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY
6 ||wr(oyn1a152022 || SONEL EOMAR 1o acicanTiCT/ETC.NOT FILED.
LAXMIKANTA |[OTHERS. ANXS. 1 & 3 NOT NEAT
7 || we(cy087ei2022 || HATMIEARS
6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
HARISH || NROLMENT
8 || WP(C)/10201/2022 COALORA || NUMBERS/IMOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
OTHERS. STATE OF ODISHA NOT
MADE A PARTY
9 || We(C)10280/2022 | | SARARA ERASAD | 6 pecEIPT sSHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY
10 || We(Cy/10237/2022|| SIBANARAYAN || TO AG/CG/ITICT/ETC.NOT FILED.

BISWAL

7. VAKALATNAMA NOT
PROPERLY




STAMPED,EXECUTED,ACCEPTED.

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT

11 || WP(C)/10287/2022 | | ABHIRAM SWAIN || S5 2o e e ONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
OTHERS. NEAT COPY OF PAGE 13
TO 16,27,28 TO BE FILED
6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
SURENDRA |25 NAMES IN CAPITAL
12 1] WP(C)/10263/2022 || |« yMAR GARTIA || LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
NIRANJAN 6. RECEIPT SHOWING SERV.COPY
13 || WP(C)/10268/2022 LENKA TO AG/CG/IT/ICT/ETC.NOT FILED.
HIMANSU OTHERS. NEAT COPY OF PAGE 12
14 || WP(C)/11750/2022 SEKHAR TO BE FILED
MOHANTY
6. RECEIPT SHOWING SERV.COPY
MANOJ KUMAR
15 || CRLMP/827/2022 MOHANTY || TO AG/CG/ITICT/ETC.NOT FILED.
OTHERS. THE DATE OF
REPRESENTATION NOT
CORRECTLY FURNISHED IN ANNX
3
6. RECEIPT SHOWING SERV.COPY
16 || CRLMP/852/2022 RAMESH TO AG/CG/IT/ICT/ETC.NOT FILED.

CHANDRA SWAIN

19. UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED

28.
PETITIONS/APPEALS/APPLICATION
MARGIN NOT PROPER/LINE




SPACING NOT PROPER

17

WP(C)/11272/2022

S.S.RAO

3. AUTHENTICATION FEE IS
DEFICIENT.

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
19. UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED

18

CRLMP/851/2022

SATYA
NARAYAN
MISHRA 4

OTHERS. THE DATE OF WRITTEN
INFORMATION UNDER ANNX 1 & 2
NOT CORRECTLY FURNISHED
OTHERS. CAUSE TITLE NOT
PROPERLY ADDRESSED

OTHERS. LEGIBLE COPY OF PAGE
13 TO BE FILED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

7. VAKALATNAMA NOT
PROPERLY
STAMPED,EXECUTED,ACCEPTED.
9. PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE
TITLE.

28.
PETITIONS/APPEALS/APPLICATION
MARGIN NOT PROPER/LINE
SPACING NOT PROPER

19

WP(C)/10447/2022

SUKANTA
KUMAR MISHRA

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

20

CRLMP/850/2022

ACHYUTANANDA
PATTNAIK

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

21

CRLMP/858/2022

M.A.ALI

OTHERS. S.R WILL BE MADE
AFTER FILING OF COPY OF F.I.R
7. VAKALATNAMA NOT
PROPERLY
STAMPED,EXECUTED,ACCEPTED.




22

WP(C)/11025/2022

TUSHAR KANTI
SATAPATHY

25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

23

WP(C)/10261/2022

SURENDRA
KUMAR GARTIA

OTHERS. NEAT COPY OF PAGE
13,15,27 TO BE FILED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

24

WP(C)/10262/2022

SURENDRA
KUMAR GARTIA

OTHERS. NEAT COPY OF PAGE
13,14,16 TO BE FILED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

25

WP(C)/10956/2022

DILLIP KUMAR
MOHAPATRA

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

26

WP(C)/10912/2022

PRAGYANANDA
PATTANAIK

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
19. UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED

27

WP(C)/10916/2022

AJAYA KUMAR
MOHARANA

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/IETC.NOT FILED.
19. UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED




28

WP(C)/10955/2022

DILLIP KUMAR
MOHAPATRA

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

29

WP(C)/10915/2022

PRAGYANANDA
PATTANAIK

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/IETC.NOT FILED.
19. UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED

30

WP(C)/11370/2022

RANJAN KUMAR
BEHERA

OTHERS. NEAT COPY OF PG. 35, 37,
38,41, 44 TO BE FILED.

OTHERS. IN ANX-6 ORDER DT.
20.04.22 FURNISHED BUT IN
PRAYER PORTION IT IS
FURNISHED AS 20.2.22 IN PARA (11)
PG.11

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
7. VAKALATNAMA NOT
PROPERLY
STAMPED,EXECUTED,ACCEPTED.
19. UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED

31

WP(C)/10911/2022

PRAGYANANDA
PATTANAIK

OTHERS. R.P CASE NO. AS
MENTIONED IN THE PETITION NOT
TALLY WITH ANNX 1

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
19. UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED

20. VERNACULAR CERTIFICATE
NOT FURNISHED.

32

WP(C)/10906/2022

PRAGYANANDA
PATTANAIK

OTHERS. R.P CASE NO. AS
MENTIONED IN THE PETITION NOT
TALLY WITH ANNX 1

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/IETC.NOT FILED.
19. UNDERTAKING FOR NON
FILING OF TRANSLATED COPY




NOT FILED
20. VERNACULAR CERTIFICATE
NOT FURNISHED.

OTHERS. R.P CASE NO. NOT
MENTIONED IN ANNX 1

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

PRAGYANANDA ||19. UNDERTAKING FOR NON
33 || WP(C)/10909/2022 || "o ATTANAIK || FILING OF TRANSLATED COPY
NOT FILED
20. VERNACULAR CERTIFICATE
NOT FURNISHED.
6. RECEIPT SHOWING SERV.COPY
34 || WP(C)/10945/2022 || SWAPNIL ROY ||TO AG/CG/IT/CT/ETC.NOT FILED.
OTHERS. STATUS OF ODISHA NOT
35 || CRLMP/872/2022 || BASUDEV PUJARI || MADE A PARTY
OTHERS. PAGES 22,2732 & 43 ARE
TO BE ATTESTED
36 || WP(C)/10944/2022 || SWAPNIL ROY ||6. RECEIPT SHOWING SERV.COPY
TO AG/CG/ITICT/ETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY
BHABANI TO AG/CG/IT/CT/ETC.NOT FILED.
37 || STREV/18/2022 PRASAD 24. LIMITATION NOT IN TIME /
MOHANTY  ||EXPIRED.
6. RECEIPT SHOWING SERV.COPY
BHABANI TO AG/CG/IT/CT/ETC.NOT FILED.
38 || STREV/17/2022 PRASAD 24. LIMITATION NOT IN TIME /
MOHANTY  ||EXPIRED.
6. RECEIPT SHOWING SERV.COPY
BHABAN| TO AG/CG/ITICT/ETC.NOT FILED.
39 || STREV/16/2022 PRASAD 24. LIMITATION NOT IN TIME /
MOHANTY  ||EXPIRED.




40

WPCRL/47/2022

PRAVASH CH
JENA

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
19. UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED

29. NAME OF THE FILING
ADVOCATE NOT IN CAPITAL
LETTERS/ENROLMENT NUMBER
NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

41

CRLMP/805/2022

SAMIR KUMAR
MISHRA

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/IETC.NOT FILED.
29. NAME OF THE FILING
ADVOCATE NOT IN CAPITAL
LETTERS/ENROLMENT NUMBER
NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

42

WP(C)/11544/2022

NAVEEN KUMAR

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
18. CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER
NOT FILED

43

WP(C)/11236/2022

TUSHAN RANJAN
MOHANTY

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

44

CMP/399/2022

KISHORE KUMAR
MISHRA

OTHERS. COPY OF PLAINT IN CS 11
/2015 1S TO BE FILED

4. AFFIDAVIT/VERIFICATION NOT
PROPER.

7. VAKALATNAMA NOT
PROPERLY




STAMPED,EXECUTED,ACCEPTED.

OTHERS. PAGE 8 & 10 ARE TO BE

NISHIKANTA
45 || WP(C)/10999/2022 A ATTESTED
6. RECEIPT SHOWING SERV.COPY
46 || WP(C)/11052/2022 DHASRE'ﬁ':'(DRA TO AG/CG/IT/CT/ETC.NOT FILED.
OTHERS. GOOD GROUND
47 || cRLREV/19212022 || ALOK KUMAR 1 o T IFICATE NOT FURNISHED
PANDA
OTHERS. PETITIONER NO. 2 NOT
EXECUTED IN THE V.NAMA
48 ||wp(C)11629/2022 || BIBHYPRASAD || o1 iERS HCBA FEE OF RS 50/- NOT
DAS
PAID
18. CERTIFIED COPY OF
SASWAT KUMAR || TRIAL/APPELLATE COURT ORDER
49 || WP(C)/11065/2022 P TRIALIAPP
OTHERS. STATE OF ODISHA NOT
MADE A PARTY
OTHERS. NEAT COPY OF PAGE
10,1316 TO 18 TO BE FILED
6. RECEIPT SHOWING SERV.COPY
SUDHIR KUMAR || TO AG/CG/IT/CT/ETC.NOT FILED.
50 || WP(C)/10215/2022 MALLICK 19. UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED
20. VERNACULAR CERTIFICATE
NOT FURNISHED.
SATYASIVA ||6. RECEIPT SHOWING SERV.COPY
51 || WP(C)/11136/2022 SUNDAR TO AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
6. RECEIPT SHOWING SERV.COPY
52 ||wp(C)11777/2022 || S 'TANSSIEC';V'HOHAN TO AG/CG/IT/CT/ETC.NOT FILED.
53 | [WP(C)/11774/2022 | [ SITANSU MOHAN |[6. RECEIPT SHOWING SERV.COPY




SINGH

TO AG/CG/IT/ICT/IETC.NOT FILED.

SITANSU MOHAN

6. RECEIPT SHOWING SERV.COPY

54 || WP(C)/11771/2022 SINGH TO AG/CG/IT/CT/ETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY
55 || WP(C)/11768/2022 || ° 'TANSSI’EC';V'HOHAN TO AG/CG/IT/CT/ETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY
56 || WP(C)/11022/2022 ||  BIVUPATTA I 5 A GICG/T/CT/IETC.NOT FILED.
CHALAN
OTHERS. PAGE 11 NOT LEGIBLE
SISIR KUMAR  ||6. RECEIPT SHOWING SERV.COPY
57 || WP(C)/11031/2022 PUROHIT TO AG/CG/IT/CT/ETC.NOT FILED.
RAMDAS 6. RECEIPT SHOWING SERV.COPY
58 || WP(C)/10965/2022 ACLARY TO AG/CG/IT/CT/ETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY
59 || WP(C)/11422/2022 || SAILABALA JENA || TO AG/CG/IT/CT/ETC.NOT FILED.
OTHERS. ANNX 2 NOT NEAT
MAHENDRA  ||6. RECEIPT SHOWING SERV.COPY
60 || WP(C)/11000/2022 || }\ AR SAHOO || TO AG/CG/IT/CT/ETC.NOT EILED.
OTHERS. THE DATE OF ANNX 5 AS
MENTIONED IN THE INDEX AND
BODY OF THE PETITION NOT
61 || WP(C)/10961/2022 KARFEA'\'TAHKAR TALLY
6. RECEIPT SHOWING SERV.COPY
TO AG/CG/ITICT/ETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY
62 || WP(C)/11779/2022 S'TANSSI’E(';V'HOHAN TO AG/CG/ITICT/ETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY
63 ||WP(C)/10964/2022 || PINESHKUMAR i -5 G/cG/TICT/ETC.NOT FILED.

PANDA




64

WP(C)/11423/2022

ASHOK KUMAR

OTHERS. WELFARE FUND OF
RS.50/- NOT PAID.
6. RECEIPT SHOWING SERV.COPY

ROUT TO AG/CG/IT/CT/ETC.NOT FILED.
OTHERS. NEAT COPY OF PAGE 10
TO 17,19 TO BE FILED
OTHERS. DATE IN ANNX 5 DOES
65 || WP(C)/10259/2022 S?ATAYNATBFQD' NOT TALLY IN INDEX
6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
OTHERS. LEGIBLE COPY OF PAGE
15 & 17 TO BE FILED
OTHERS. PARAGRAPHS TO BE
66 || WP(C)/11858/2022 GYAE@?QINJAN RENUMBERED AFTER PARA 13
6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
10. SUBJECT CODE NOT
KOUSIK ANANDA || FURNISHED/INCORRECTLY
67 || WP(C)/11685/2022 SURL freNd
68 || WP(C)/11757/2022 || SOUMYA MISHRA || 1- COURT FEE IS DEFICIENT.
SUSHANTA || RECEIPT SHOWING SERV.COPY
69 || WP(C)/12021/2022 || | jrram mistira || TO AGICG/TICT/ETC.NOT FILED.
70 || WP(C)/11758/2022 || SOUMYA MISHRA || 1- COURT FEE IS DEFICIENT.
OTHERS. WELFARE FUND OF
RS.50/- NOT PAID.
71 || WP(C)/11421/2022 ASHOR’éﬁMAR 6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
OTHERS. STATE OF ORISSA NOT
72 || wp(C)/11385/2022 || KOUSIK ANANDA 11 G0/ b A PARTY
GURU
73 |[wpP(C)/11363/2022]] LOKANATH  |[6. RECEIPT SHOWING SERV.COPY




RATH

TO AG/CG/IT/ICT/IETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

BIBHUTI BHUSAN

OTHERS. NEAT COPY OF PAGE 8
TO 16,21,23 TO BE FILED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
25. NAMES IN CAPITAL

74 || WP(C)/10264/2022 NANDA LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
6. RECEIPT SHOWING SERV.COPY
TO AG/CG/ITICT/ETC.NOT FILED.
25. NAMES IN CAPITAL
RAMA KRISHNA ||LETTERS/ENROLMENT
75 || WP(C)/11400/2022 BISOI NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
ALOK KUMAR ||19. UNDERTAKING FOR NON
76 || WP(C)/10265/2022 | | "\, 5L APATRA || FILING OF TRANSLATED GOPY
NOT FILED
6. RECEIPT SHOWING SERV.COPY
77 | | WP(C)/11657/2022 GYA'\&TRQNJAN TO AG/CG/IT/CT/ETC.NOT FILED.
18. CERTIFIED COPY OF
SARADA Lg |TA|F_{ngELLATE COURT ORDER
78 || ARBA/23/2022 PEAASQHQIA 24. LIMITATION NOT IN TIME /
EXPIRED.
79 | [wp(C)/11545/2022 | | NAVEEN KUMAR |[OTHERS. NEAT COPY OF PAGE 93




TO 113,125,135,154 & 156 TO BE
FILED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
18. CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER
NOT FILED

80

CRLMP/856/2022

PRADIPTA
KISHORE
BHUYAN

8. CAUSE TITLE NOT IN ORDER.

81

CRLMP/853/2022

AJAYA KUMAR
MOHARANA

OTHERS. PAGES 13 & 14 NOT NEAT
AND LEGIBLE

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
10. SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

82

CRLMP/854/2022

SUBHRANSU
BHUSAN
MOHANTY

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

217.
PETITIONS/APPEALS/APPLICATION
NOT IN PROPER FONT/NOT IN
PROPER FONT SIZE

83

CRLMP/855/2022

PRAVASH CH
JENA

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
29. NAME OF THE FILING
ADVOCATE NOT IN CAPITAL
LETTERS/ENROLMENT NUMBER
NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

84

CRLMP/857/2022

BHAWANI

6. RECEIPT SHOWING SERV.COPY




SANKAR
PANIGRAHI

TO AG/CG/IT/ICT/IETC.NOT FILED.

85

CRLMP/842/2022

SANGRAMIJIT
PANDA

OTHERS. NOMENCLATURE IN
SERIAL NO.1 OF INDEX NOT
CORRECT

OTHERS. THE NAME OF
HONOURABLE CJ NOT TO BE
MENTIONED WHILE ADDRESSING
OTHERS. CERTIFICATE TO THE
EFFECT OF THE NON
AVAILABAILITY OF C. PAPER IS
TO BE APPENDED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

29. NAME OF THE FILING
ADVOCATE NOT IN CAPITAL
LETTERS/ENROLMENT NUMBER
NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

86

CRLMP/837/2022

SATYA
NARAYAN
MISHRA

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

7. VAKALATNAMA NOT
PROPERLY
STAMPED,EXECUTED,ACCEPTED.
8. CAUSE TITLE NOT IN ORDER.

28.
PETITIONS/APPEALS/APPLICATION
MARGIN NOT PROPER/LINE
SPACING NOT PROPER

87

WP(C)/10567/2022

ANUP KUMAR
MOHAPATRA

OTHERS. PAGES 9,10 & 12 NOT
NEAT AND LEGIBLE

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
7. VAKALATNAMA NOT




PROPERLY
STAMPED,EXECUTED,ACCEPTED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

29. NAME OF THE FILING
ADVOCATE NOT IN CAPITAL
LETTERS/ENROLMENT NUMBER
NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

88

CRLMP/843/2022

KALI PRASAD
MOHANTY

OTHERS. LEGIBLE COPY OF PAGE
12 & 19 TO BE FILED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
19. UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED

25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

89

WP(C)/11848/2022

RAMA KRISHNA
BISOI

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

90

WP(C)/10267/2022

BISWA PRAKASH
DHAL

OTHERS. NEAT COPY OF PAGE 25
TO BE FILED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

91

WP(C)/10236/2022

NIRANJAN
PANDA

OTHERS. NEAT COPY OF PAGE 19
TO 26 TO BE FILED




6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
7. VAKALATNAMA NOT
PROPERLY
STAMPED,EXECUTED,ACCEPTED.
19. UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED

92

WP(C)/10269/2022

ASHIS RANJAN
MOHANTY

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

93

WP(C)/10218/2022

LAMBODAR
ACHARI

OTHERS. NEAT COPY OF PAGE 11
TO BE FILED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

94

WP(C)/10590/2022

GOPINATH
MISHRA

23. NOMENCLATURE NOT
CORRECTLY FURNISHED .

95

WP(C)/10572/2022

GOUTAM
CHARAN ROUT

OTHERS. CERTIFICATE FOR NON
AVAILABALITY OF CP NOT
FURNISHED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
7. VAKALATNAMA NOT
PROPERLY
STAMPED,EXECUTED,ACCEPTED.

96

WP(C)/10587/2022

HARISH
CHANDRA
SAHOO

OTHERS. STATE OF ODISHA NOT
MADE A PARTY

OTHERS. CERTIFICATE FOR NON
AVAILABALITY OF CP NOT
FURNISHED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/IETC.NOT FILED.
20. VERNACULAR CERTIFICATE




NOT FURNISHED.

25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

SITANSU MOHAN

6. RECEIPT SHOWING SERV.COPY

97 || WP(C)/11782/2022 SNGH TO AG/CG/IT/CT/ETC.NOT FILED.
OTHERS. PAGE 20 NOT NEAT
SIBA PRASAD ||6. RECEIPT SHOWING SERV.COPY
98 || WP(C)/11796/2022 PATI TO AG/CG/IT/CT/ETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY
99 || WP(C)/11787/2022 S'TANSS;“(';V'HOHAN TO AG/CG/IT/CT/ETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY
100 || WP(C)/11794/2022 || ° 'TANSS”L\IJ(';V'HOHAN TO AG/CG/IT/CT/ETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY
101 || WP(C)/11792/2022 S'TANSS:“(';V'HOHAN TO AG/CG/ITICT/ETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY
102 || WP(C)/11785/2022 S'TANSS:“(';V'HOHAN TO AG/CG/ITICT/ETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
10. SUBJECT CODE NOT
FURNISHED/INCORRECTLY
103|| wp(C)/L1451/2022 || AT FUMAR | venTioneD
19. UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED
6. RECEIPT SHOWING SERV.COPY
104 || WP(C)/11751/2022 RAB'PRQSAAYAN TO AG/CG/ITICT/ETC.NOT FILED.
105 || WP(C)/11730/2022 PRAMODA  ||6. RECEIPT SHOWING SERV.COPY




KUMAR MISHRA

TO AG/CG/IT/ICT/IETC.NOT FILED.

6. RECEIPT SHOWING SERV.COPY

106 || CRLA/352/2022 || ARIJEET MISHRA || TO AG/CG/IT/CT/ETC.NOT FILED.
BHABANI 6. RECEIPT SHOWING SERV.COPY
107|| CRLA/353/2022 SHANKAR TO AG/CG/IT/CT/ETC.NOT FILED.
DASPARIDA
OTHERS. GOOD GROUND
CERTIFICATE NOT FURNISHED
108(| CRLA/354/2022 || JAYDEEPPAL ||6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY
109(| CRLA/355/2022 ||JULU KHANSAMA || TO AG/CG/IT/CT/ETC.NOT FILED.
OTHERS. RULE 8 OF THE O.H.C
P.I.L RULE 2010 NOT COMPLIED
WITH
6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
110 || WP(C)/11978/2022 BRA‘]PAAESAHORE 25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
SAMBHU OTHERS. ANNX 1 NOT NEAT
6. RECEIPT SHOWING SERV.COPY
111|| WP(C)/11011/2022 || CHARAN NATH || 20 2 Pt P ot e ol
SHARMA
6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
10. SUBJECT CODE NOT
FURNISHED/INCORRECTLY
112 || WP(C)/11587/2022 AS':/'I‘IC’S*;LFJXAR MENTIONED

19. UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED




113

WP(C)/11126/2022

BIBHUTI BHUSAN
MISHRA

25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

28.
PETITIONS/APPEALS/APPLICATION
MARGIN NOT PROPER/LINE
SPACING NOT PROPER

114

WP(C)/12000/2022

AMIT PRASAD
BOSE

OTHERS. PAGE 49 AND 64 TO 67
ARE TO BE ATTESTED

9. PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE
TITLE.

29. NAME OF THE FILING
ADVOCATE NOT IN CAPITAL
LETTERS/ENROLMENT NUMBER
NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

115

CRLA/347/2022

DEBASNAN DAS

OTHERS. MOBILE NO. OF ALL THE
ADVOCATES NOT FURNISHED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

116

WP(C)/10595/2022

SUBHANKAR
ROUT

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

117

WP(C)/10574/2022

PRIYA RANJAN
MISHRA

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

118

WP(C)/10534/2022

BHAGABAN
BEHERA

OTHERS. PAGES 60 TO 64 NOT
LEGIBLE
6. RECEIPT SHOWING SERV.COPY




TO AG/CG/IT/ICT/IETC.NOT FILED.

119

WP(C)/11380/2022

SHASHI BHUSAN
JENA

OTHERS. AFFIDAVIT NOT MADE IN
I.LA5917/22

120

WP(C)/11153/2022

BIJAYA KUMAR
ROUTRAY

OTHERS. PAGES 22,23,25,38 ARE TO
BE ATTESTED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
19. UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED

121

WP(C)/11857/2022

SANGRAMIJIT
PANDA

OTHERS. STATE OF ODISHA IN
APPROPRIATE DEPT. IS TO BE
IMPLEADED AS PARTY

OTHERS. MAINTAINABILITY OF
THE WP(C) MAY BE CONSIDERED
AS THE CONCERNED INSTITUTION
SEEMS TO BE NOT A STATUTORY
BODY

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
7. VAKALATNAMA NOT
PROPERLY
STAMPED,EXECUTED,ACCEPTED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

122

WP(C)/11180/2022

RANJAN KUMAR
ROUT

OTHERS. PAGE NO. 21 TO
34,37,38,45.51 TO 54,58,66,68,69,70 &
72 ARE NOT NEAT / LEGIBLE
OTHERS. THE VEHICLE NO.S OF
THE PETITIONER DESCRIBED IN
PARA 4 OF THE WRIT PETITION
NOT TALLY WITH THE NO.S OF
VEHICLE REGISTRATION
CERTIFICATES FILED UNDER
ANNX 2 SERIES

10. SUBJECT CODE NOT




FURNISHED/INCORRECTLY
MENTIONED

17. REFERENCE CERTIFICATE NOT
FURNISHED.

25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

123

WP(C)/10527/2022

BHUBANESWAR
DASH

OTHERS. PAGES 56 & 57 ARE NOT
LEGIBLE

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

124

WP(C)/10599/2022

MANORANJAN
MISHRA

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
19. UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED

20. VERNACULAR CERTIFICATE
NOT FURNISHED.

125

WP(C)/10557/2022

RAJANI
CHANDRA
MOHANTY

OTHERS. PAGE 16,46 TO 50,53,58 &
60 NOT LEGIBLE

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
19. UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED

25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

126

WP(C)/11640/2022

SIDHARTHA RAY

6. RECEIPT SHOWING SERV.COPY




TO AG/CG/IT/ICT/IETC.NOT FILED.

3. AUTHENTICATION FEE IS

GYANENDRA || DEFICIENT.
127 || WP(C)/11878/2022 KUMAR 6. RECEIPT SHOWING SERV.COPY
TRIPATHY  ||TO AG/CG/IT/CT/ETC.NOT FILED.
1. COURT FEE IS DEFICIENT.
RASHMI KANTA ||6. RECEIPT SHOWING SERV.COPY
128| | WP(C)/10496/2022 | " AcARYA || TO AGICG/IT/CT/ETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY
129 || WP(C)/10410/2022 || P.KRATH1  ||TO AG/CGNT/CT/ETC.NOT FILED.
1. COURT FEE IS DEFICIENT,
6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
130 || WP(C)/11764/2022 B”A,: AAY*;UKMAR 19. UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED
OTHERS. ADDRESS OF THE OP NOT
CHITTARANJAN
131 || w(C)/10800/2022 || <MLL LERETIAN 1 pRoPERLY FURNISHED
OTHERS. NEAT COPY OF PAGE 18
TO 21,25 TO BE FILED
132 || WP(C)/11138/2022 ||  LALIT SAHU  ||6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
OTHERS. NEAT COPY OF PAGE 16
TO 18,21 TO BE FILED
133||WP(C)/11137/2022 ||  LALITSAHU  ||6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
OTHERS. STATE OF ORISSA NOT
PURNA MADE A PARTY
134 || WP(C)110288/2022 ||  CHANDRA  ||OTHERS. NEAT COPY OF PAGE 31
MOHARANA || TO BE FILED

6. RECEIPT SHOWING SERV.COPY




TO AG/CG/IT/ICT/IETC.NOT FILED.

135

WP(C)/10256/2022

SANTANU
KUMAR SARANGI

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

136

WP(C)/11606/2022

PADMANAV
BHUTIA

1. COURT FEE IS DEFICIENT.

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/IETC.NOT FILED.
7. VAKALATNAMA NOT
PROPERLY
STAMPED,EXECUTED,ACCEPTED.
8. CAUSE TITLE NOT IN ORDER.
20. VERNACULAR CERTIFICATE
NOT FURNISHED.

217.
PETITIONS/APPEALS/APPLICATION
NOT IN PROPER FONT/NOT IN
PROPER FONT SIZE

137

WP(C)/10257/2022

SANTOSH
KUMAR
MAHANTY

OTHERS. NEAT COPY OF PAGE
22,27,32,50,52 TO BE FILED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

138

WP(C)/11607/2022

PADMANAV
BHUTIA

1. COURT FEE IS DEFICIENT.

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
7. VAKALATNAMA NOT
PROPERLY
STAMPED,EXECUTED,ACCEPTED.
8. CAUSE TITLE NOT IN ORDER.
20. VERNACULAR CERTIFICATE
NOT FURNISHED.

139

WP(C)/11583/2022

ACHYUTANANDA
PATTANAIK

OTHERS. PAGE 14,31 AND 47 ARE
TO BE ATTESTED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
23. NOMENCLATURE NOT
CORRECTLY FURNISHED .




OTHERS. PAGES 15 TO 22 ARE TO
BE ATTESTED

140|| wP(C)/11684/2022 || AREIACH |6 RECEIPT SHOWING SERV.COPY
TO AGICG/IT/CT/ETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY
TO AGI/CG/IT/CT/ETC.NOT FILED.
25. NAMES IN CAPITAL
JAJATI KESHARI || LETTERS/ENROLMENT
1411 | WP(C)/11976/2022 KHUNTIA NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
6. RECEIPT SHOWING SERV.COPY
142 || Wp(C)/11977/2022 | | IAATIKESHARI 11 1) G/canTICT/IETC.NOT FILED.
KHUNTIA
6. RECEIPT SHOWING SERV.COPY
143 || wp(Cy/11985/2022 | | IAATIKESHARI 1 157 G/canTiCT/IETC.NOT FILED.
KHUNTIA
6. RECEIPT SHOWING SERV.COPY
144 || wp(Cy/11981/2022 | | YAATIKESHARI 1 1) GicanicT/ETC.NOT FILED.
KHUNTIA
6. RECEIPT SHOWING SERV.COPY
145 || Wp(C)/11980/2022 | | YAVATIKESHARI 11 15 G/canTiCT/IETC.NOT FILED.
KHUNTIA
6. RECEIPT SHOWING SERV.COPY
146 || WP(C)/11979/2022 | | IAVATIKESHARI 11 10 G/canT/CT/IETC.NOT FILED.
KHUNTIA
6. RECEIPT SHOWING SERV.COPY
147|| wp(C)/11998/2022 || ST ATSE MORAN | |6 ag/ca/imicT/ETC NOT FILED.
6. RECEIPT SHOWING SERV.COPY
148|| WP(C)/11907/2022 || S'TATSS MORAN |6 s g canimicTiETC NOT FILED.
6. RECEIPT SHOWING SERV.COPY
149 || wp(Cy10853/2022 || PALIT MOBHAN 11 1 A G/CGNTICT/ETC.NOT FILED.
NANDA
150 || wp(C)/10592/2022 || NIRASUNDAR 16 orpipT SHOWING SERV.COPY

PANDA




TO AG/CG/IT/ICT/IETC.NOT FILED.

151

WP(C)/10530/2022

UPENDRA
KUMAR SAMAL

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

152

WP(C)/10584/2022

NAYAN BEHARI
DAS

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
29. NAME OF THE FILING
ADVOCATE NOT IN CAPITAL
LETTERS/ENROLMENT NUMBER
NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

153

WP(C)/10531/2022

DEEPAK KUMAR
MOHAPATRA

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

154

WP(C)/10514/2022

SWAPNIL ROY

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

155

WP(C)/10525/2022

ABHIRAM SWAIN

OTHERS. PAGES 14 TO 26 ARE NOT
LEGIBLE

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

156

WP(C)/11812/2022

AVUIT PATNAIK

OTHERS. NEAT COPY OF PAGE 19
TO 43,45 TO 50, 56, 57,60 & 68 TO
BE FILED. TO BE FILED.

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
19. UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED

157

WP(C)/11064/2022

SASMITA NAYAK

OTHERS. PLACE IT AFTER FILING




OF 2ND COPY

OTHERS. NEAT COPIES OF PAGE
14,26,27,29,34,39,41,42 TO 44,4751

DEEPALI TO BE FILED
158 || WP(C)/11871/2022 | \\ ALAPATRA  ||6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
OTHERS. NEAT COPY OF PAGE 57
TO BE FILED
6. RECEIPT SHOWING SERV.COPY
s TR OT LD
159 || WP(C)/10251/2022 I\Zgﬁiﬁ% S ik
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
PRASANTA  ||OTHERS. NEAT COPY OF PAGE 7
160 || WP(C)/12055/2022 KUMAR TO BE FILED
SATAPATHY
6. RECEIPT SHOWING SERV.COPY
161 || WP(C)/10462/2022 GYA'gﬁHAINJAN TO AG/CG/ITICT/ETC.NOT FILED.
OTHERS. PG. NO. 34 & 36 ARE NOT
AJAYA KUMAR
162 || WP(C)/12027/2022 AW LEGIBLE.
OTHERS. GOOD GROUND
CERTIFICATE NOT FURNISHED.
18. CERTIFIED COPY OF
163l CRLA/L46/202 || MANAS RANJAN || TRIAL/APPELLATE COURT

BEHERA

ORDER NOT FILED

19. UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED




